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ENT) ACT, 1950

“An Act further to amend the Inland Steam-vessels Act, 1917.
» [24th April, 1950]

R B it enacted by Parliament as follows:—

1. Bhort ditle.—This Act may be called the Inland Steam-vessels (Amendment)
Aw, 19500

- 2. Amendment of section 70, Act I of 1917,—In section 70 of the Inland Steam
wFsssels Act, 1917,—

{1) for the words “Stat> Government”, the words “Central CGovernment’®
-hall be substituted; and

{48) the ‘proviso shall. be.omitted.

Price anna 1 or 13d. . :



